
     

 

 

          

       

        

    

     
    

     
    

    

   

     

      

           

    

  

        

            

           

           
         

         
         

           

    



 

         

          
          
         

          
         

          

           

           

         

           

          

       

      

     

            

            

            

     

             

          
          

            

             

          

           
  

              
            

       

      



-

9

c.P.2770/2078

The Petitioner Company to file affldavit in this Tribunal not later than 7 days

from the date of issuance of such notices mentioned in paragraph 6, 7 and I
above and publication of the notices.

V Nallasenapathy

Member (T)

Bhaskara Pantula Mohan

Member (J)
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